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 lowed  by  the  Speaker  but  he  has  said
 that  there  will  be  a  discussion  on  this
 important  issue,  My  only  port  is  that
 that  discussion  must  take  place  at  an
 early  date  because  many  important
 ang  subtle  issues  involving  democracy
 are  involved  =  Therefore,  we  should
 have  the  discussion  as  early  8५  posse
 ble,

 5.40  hrs.
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 MERCHANT  SHIPPING  (WRECKS  AND
 SALVAGE!  RvuL&a,  974

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  SHIPPING  AND  TRA-
 NSPORT  (SHRI  H  M  TRIVEDI)  I
 heg  to  lay  @  the  Table  a  copy  of  the
 Merchant  Shipping  (  Wreck:  and  Salv-
 ape)  Rulcs,  3974  (Hind:  and  English
 versions)  publithcd  in  Notification  No
 GSR  2:8  in  Gazette  of  Tada  dated
 the  6th  November,  ‘1974,  under  sub.
 section  (3)  of  seetion  458  of  the  Mer-
 chant  Shipping  Act  958  [Placed  i
 iabrary  See  No  LT-859  74]

 ANNUAL  Rerporr  of  Post-Graipt  Tr
 PNSTIAVTE  oF  Mipre  ar  Futcaion
 AND  RestircHh  CHANDIGARH a  ror

 I972-73

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  HEALTH  AND  FA-
 AUILY.  PLANNING  (SHRI  A  K  M
 ISHAQUE!  |  ber  to  lav  on  the  Table
 a  copy  of  the  Annual  Report  (Hr.dt
 and  Enelish  versions)  of  the  Pust-
 Graduate  Tnetitute  of  Medieval  Educa-
 tion  and  Research  Cnandigarh.  for  the
 venp  1972-73,  under  sectice:  9  of  the
 Post-Graduate  Institute  of  Medical
 Education  and  Research,  Chandigarh.
 Act,  1986  [Placed  in  Library.  See
 No,  LT-8398/74}
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 NOTIFICATION  UNDER  IRON  URL  MLNS
 LapOuUR  WELFARE  CESS  (AMENDMENT)
 ACT,  970  IRoN  088  Myrnes,  Lior  t
 WELFARE  CESs  (AMENDMLNT)  RULE>,
 1974,  EMPLOYEES’  S/ATF  INSEL
 (CuntraL)  2ND  AMENDMENT  RULES,
 4074  AND  APPRENIICI  SHI  {AMEND-

 MENS)  Hues,  974

 THE  DEPUTY  MINISTER  IN  THE
 MINISTi2:  OF  LABOUR  (SHRI  BAL.
 GOVIND  VERMA)  I  beg  to  lay  on
 the  Table—

 qd)  A  copy  of  the  Notification  No
 GSR  ३3006  (Hind:  and  Engiish  ver-
 sions)  published  in  Gazette  of  India
 dated  the  l4th  September,  ‘1974,  sssu-
 ed  under  cectio?  4  of  the  Iron  Ore
 Mines  Labour  Welfare  Cess  (Am-

 endment)  Act  970  {Placed  in  Ltb-
 rary  See  No  LT-8596  74]

 (2)  A  copy  of  the  Iron  Ore  Mines
 Labour  Welfare  Cess  (Amendment)
 Rules,  3974  (Hind:  aid  English  ver-
 sions»  published  in  Notification  No
 GSR  No  00  in  Gazette  of  India
 dated  the  23rd  September,  4974
 under  wub-section  (4)  of  section  8
 of  the  Iron  Ore  Mines  Labour  Wel-
 fare  0655  Act,  ‘1961  [Placed  का  Lib-
 rary  See  No  LT-8597  74]

 43,  कै  copy  of  tne  Employees’
 State  Insurance  (Central)  Second
 Amendment  Rules,  974  (Hind:  and
 Feglsh  versions)  pubhshed  in  Not-
 ficat  १७  No  GSR  22  in  Gazette
 of  India  deted  the  22th  October,
 3874,  under  sub-sect  on  (4)  of  sec-
 tion  95  of  the  Emplovees’  State  In-
 surance  Act  1948,  वक  दि
 Tabroru.  9७  No  LT-8598  74]

 (4)  A  copy  of  the  Apprentrceship
 (Amendment)  Rules  i973  (Hond:
 and  Enghsh  versions)  published  in
 Notificston  No  CSR  224  an
 Garette  of  India  dated  the  86
 November  1974  under  sub-section
 (3)  of  section  37  of  the  Anprenitices
 Act,  286.  [Ph  ced  m  Library  See
 No,  LT-8599  747


